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S.No. Name of the Book 

I. Central Bank of India 

2. Bank of India 

3. Punjab National Bank 

4. Bank of Baroda 

5. United Commercial Bank 

6. Canara Bank 

7. United Bank of India 

8. Dena Bank 

9· Syndicate Bank 

10, Allahabad Bank 

I I. Bank of Mahara!htra 

12. Oriental Bank of Commerce 

13. New Bank of India 

14. Corporation Bank 

15. Vijaya Bank 

16. State Bank of India 

J7. S. B. of Bikaner & Jaipur 

18. S. B. of Travancore 

Statement D 

1981 1980 

No. of 
cases 

Amount No. of Amount 
involved cases involved 

16.160 

2 3,64,615 2 3,69, 196 

3,26,760 4 5,08,498 

2,62,076 

I ,93,758 

66,668 3 7,64,803 

5 5,48,476 4 7,99,019• 

1,92,000 

8,787 

2 86,869 83,966. 

2,48,000 

2 6,39,2Q5 

4,30,700 

1,00,000 

20,000 

4 5,73,777 I  I 26,35,062•• 

12, II,225 

I ,217 

21 32 

•In addilon gold r ~ worth R...q. 15 lakhs lost. 

••In addition gold ornaments ~i hi  953. 80 gms. also lost. 

Retirenumt/employment policy of 
Delhi Municipal Corporation 

2074. SHRI J. S. PATIL: Will he 
M:lnister of HOME AFFAIRS be pleas· 
ed to state: 

{a) whether the retirement/employ-
ment policy o! the Delhi MunicipaJ 
Corpo·ration has been changed. arbi-
tT8rily; 

(b) the• particulars of employees ot 
the civic bOdy who have been re-
-employed in the last six months after 

they attained superannuation an::l cri· 
teria for · re-employinii? them; and 

(c) how the decision of the C m-
missioner of rthe CorPQration comp. 
pares with the general guidelines of 
the Central Government in this re-
gard? 

THE MINISTER OF STATE IN THE 
MINISTRY. OF HO!V.:E AFFAIRS 
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI P. VEN-
KATASUBBAIAH): (a) to (c). The 
inlormattion is being coUectE"rl and 
will lbe ]aid nn the Table of the 
House. 




